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CA .7/94 

3kadgement 

( As per Hon. Mr. lustice U. Neeladri Rao, Vice-Chairman ) 

Heard Sri K. Viya Kumar, learned counsel for the 

applicant and Sri N.R. Devaraj, learned counsel for the 

respondent. 

2. 	This CA was filed praying for(airecting the respon- 

dent to dispose of the representatiora tiled by the appli-

cant in October,11988; May, 1989 and the representation 

dated 5-7-11993 wherein he prayed for notional promotion in 

the cadre of 9K from the date átw.hich  his juniors have 

been promoted and for consideration of his case for 

further promotion to HSK Grade II. 

3. 	In the circumstances referred to, the respondent is 

directed to dispose of the above representationS of the 

applicant within two months from the date of receipt of 

this order. It is needless to say that if the applicant 

is aggrieved by the order to be passed by the respondent 

he is free to move this Tribunal under Section 119 of the 

Administritive Tribunals Act. 

4. 1 TheOA is ordered accordingly at admission stage. 

No costs. 

(R. Rangarajan) 	 (v. reeladri Rao) 	j 
rlember(Admn) 	 Vice-Chairman 

t. 

Dated : February 10, 94 
Dictated in the Open Court Depyty RegistrEr(J)C.C. 

To 
The Admiral Superintendent, Naval Dock Yard, visakhapatnarn. 
One copy to Mr.K.vinaya Kumar, Advocate, Advocates' Association, 

sk 
nigh Court of A.P.Hyd. 

4. One copy to Mr.N.R.Devraj, Sr.CGSC.CAT.Hyd. 
4. One copy to Library, CAT.Hyd. 
5. One spare cqpy 

pvtn 
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